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QUINT DIGITAL LIMITED

[FORMERLY QUINT DHSITAL MEDIA LIMITED)
CIN: LE31Z2DL1S85PLCATIINA

Regd. Office: 403 Prabhat Kiran, 17, Rajendra Place, Delhi- 190008 Tel: 011-45142374

Corp. Office: Carnpustie Buikding, Plot No. 1, $th Fioor, Sector 164, Film City, Moida-201301 Tel: (120-4751318, Website: waw.guintdsgital.in Email; csi@thequint.com

EXTRACT OF THE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2025

K=, bn 000

Scan for complete financial resulis

(a} Theabove Un-audited Financial resulls for the quarter and kalf yvear anded Saplamber 30, 2025 ("Resuls”) have baan duly raviewad and recommended by the Audil Committaa and approved by tha Board of Direclors a8 thair raspacive meelings held on Oclober 31
2025, The Statutory Auditors of the Comgary have carried out Lmted Review of the atawve resultz of the Sompary.

(b) Theabowe = an extract of the detaied format of the Results, fied wah the B3E Limited under Regulabion 33 of the Securnities and Exchanae Board of India [ Listing Chligations and Disclosure Reguirements) Regufatons, 201 5. The full format of ke results are available
on fhe wehisies of the BSE Limited atwwnw, beeindis.com and the Company’s website at www.quiniaigital.in, The results can also be aecessed by scannimg the R Gode provided Delow

. STANDALONE S ) CONSOUDATED with the Company af s Regeslered Office  within 15 days from this date, else the
PARTICULARS Quarter ended HaH year ended Year ended Cluarter ended Half year ended Year Ended Company will proceed o issue duplicats certificate[s] without further inkmation
30.09.2025 | 30.06.2025 | 30.09.2024 | 30.09.2025 | 30.00.2024 | 31.02.2025 | 30.09.2025 | 30.06.2025 | 30.09.2024 | 30.09.2025 | 30.09.2024 | 31.03.2025 Name[s] of holder[s] | Kind of Securities| Noof | Distinctive Nofs]. |
T R D ) o O o) o) | e e secrie
ol i L ol okl s N o Ml MO <k i i i Mool o 15y JESSYROYVARGHESE® | Equityshareand | 360 | 9234421-9234780
Med Profd  {Lozs) for the perod ibefore Tax, Exceplional and! or Exiracedinany (lems) 0,244 23075 25 807 45,328 181721 1,09.334 127 31827 {152) 3235 (21044) | (70019 KOITHARAROY VARGHESE | Face value Re 1/-
Med Profif / |L-::|¢.s] for the pem before [ax -:&fter Exnephmal andior Exiragrdinary ilems 02449 3407 24 206 482281 (98958 (14,1100 F 31,627 (1,753 12 andl (303 6EE) | 362.391) Sdi-
; T : : 7 L - = Place : Mumbai, Maharashira Jessy Roy Varghese
Met Profi | ILnuS.ﬁ] ar lhe perod aflar tax [aHr;er E:ceptujnal anl:ll-:nr Extracrdinary [tems) HC'P.E 52 405 18,006 60,491 (72.858) 15,350 {438) 44 953 (7,853 44 517 (2,77 568} | (3.32.831) Dated © 02 11 2025 [Name[s] of holder[s] | Applicant[s]]
Total Comprehensive income far the penod [Competsing Profit | (Loss) for the period
[after tax) and Other Comprehansive Income (after tax)] (2B.879) | (142,627} (94,641)| (1.71,506) (290457) (1,12,096) (37.528) (1.50218)( (1,20.364) [1,87746) (494,683) ) (4,60,871)
Equity Share Cagpetal 4 71,570 4,71.570 qﬁaa ﬁ? n =
Reserves (excluding Revaluation Reserve) as shown in the Audited Balance Shest et U un on Bﬂr{m
of the previous year 20,30,672 14,330,770 S T e A vt o ks Lo
_ : i Tardeo Branch:- 251-B, Sethna House, Near Bhatia Hospital, Tardeo, Mumbai - 400007. Web-site
Eamnings Per Share (of Rs. 100- each)ifor continuing and discontnued operatons) address: http//www.unionbankofindia.co.in, E-mail address: ubin0531944@unionbankofindia.bank
1. . Basic 047 1.1 .38 128 11.55) 033 0.0% nar (0.21) 0.58 {5.75) 16.91) Appendix IV POSSESSION NOTICE [Rule-8 (1)] (For Inmovable Property)
o . = y ; o Whereas The undersigned being the authorised officer of Union Bank of India, Tardeo
f--Piied. %=1 L1 928 128 (155) e il 0 -2 s &7} {8:31) Branch. (251-B, Sethna House, Near Bhatia Hospital, Tardeo, Mumbai - 400007) under
Motes: the Securitisation and Reconstruction of Financial Assets and Enforcement Security

For and on behalf of the Board of Direciors
Quint Digital Limited

Parshotam Dase A afnd“:; Act read withrule 8 of the said rules on this 315! October of Year 2025.
Date: 31.10.2025 -Ehalrpnursnn The borrower in particular and the public in general is hereby cautioned not to deal with
Place: Delhi DIN: 00083017 the property and any dealings with the property will be subject to the charge of the Union

NOTICE
Asian Paints Limited
Regislered Office; 8A & 6B, Shantinagar, Santacruz East, Mumbai, Maharashiea, 400055
NOTICE is heraby given that the cerificatals] for the undermentionad sacuntias of the
Company hashave been lostmisplaced and the holder|s] of the said securities |
applicant]s| has'have applied to the Company fo issue duplicate cerficate]s|
Any person who has a claim in respect of the said secunties should lodge such claim

Interest (Second) Act, 2002 (Act No. 54 of 2002)and in exercise of powers conferred under
Section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a
demand notice dated 15.05.2025 calling upon the Borrower Shri Ganesh Kumar Prakash
Agrawal & Seema Mangilal Gupta to repay the amount mentioned in the notice being Rs.
37,03,078.99 (In Words Thirty-Seven Lakhs Three Thousand Seventy Eight Rupees And
Ninety Nine Paisa) within 60 days from the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the borrower and
the public in general that the undersigned has taken possession of the property described
herein below in exercise of powers conferred on him/her under Section 13(4) of the said

Bank of India, Tardeo Branch, 251-B, Sethna House, Near Bhatia Gen. Hospital, Tardeo,
Mumbai — 400007 for an amount Rs. 37,03,078.99 (In Words Thirty-Seven Lakhs Three
Thousand Seventy Eight Rupees And Ninety Nine Paisa) and interest thereon.

The borrower’s attention is invited to provisions of sub-section (8) of section 13of the Act, in

respect of time available to the borrower to redeem the secured assets.
MUMBAI DISTRICT CENTRAL co OP BANK LTD com and shall be subject to the terms and conditions mentioned herein as well as those given in the DESCRIPTION OF IMMOVABLE PROPERTY:
- u L bid document. Further the sale shall be in accordance with the SARFAESI Act/Rules. All that part of the property con_sisting of 1. A Residential Flat No. 806, area admeasuring
Registered Office - Mumbai Bank Bhavan, 207 Dr. D. N. Road, Fort, Mumbai — 400 001. 7. No person other than the intending bidder themselves, or their duly authorized agent shall be allowed 42.19 sq. mirs., (Carpet Area), ie equivalent to 32.67 sq. mirs., plus balcony area 3.63 sq.
Tel. No. 022 - 2261 7154 — 59, Email — cr@mumbaidistrictbank.com to participate in the E-Auction. \TvﬁrsSTgquﬁ%eéﬁigé 5'82 S¢. mttrs.,tog the 8|t|h”f]lotor,.|n the t:j“"d'”g lno.f)|(|l,(;3r|;>1ec_t kngwn as
. . . . . . " , and constructed on all that piece and parcel of land bearing Survey
8. The intending participants of the E-Auction may download copies of sale notice, terms and conditions No.105, Hissa No. 1 2 lying being situated at Village Ghodbunder and within the Taluka limits
of E-auction, help manual on operational part of E-Auction and process compliance form related to this of Thane and in the Registration District of Thane and in the local limits of Mira Bhayander
AU CTION SALE NOTICE UNDER SARFAESI ACT 2002 e-auction from the above mentioned website of service provider i.e. https://www.bankeauctions.com Municipal Corporation. 2. A Residential Flat No. 805, area admeasuring 42.19 sq. mtrs.
For the purpose of participation in e-auction, the intending bidders must have an active e-mail ID and (Carpet Area), ie equivalent to 32.67 sq. mtrs., plus bélcony area 3.63 sq. mtrs., plus Deck,
Sale of immovable assets under the Securitization and Reconstruction of Financial | lF)ANhNum:)er' bty of the bidd tain th ol i . area 5.89 sq. mtrs., on the 8" Floor, in the building no. XIl, project known as WISTERIA
Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred to as the Act). | 2 !tis the sole responsibility of the bidder to obtain the computer terminal system with internet connection SQUARE, and constructed on all that piece and parcel of land bearing Survey No.105, Hissa
. ) o ) i to enable him/her to participate in the bidding. Any issue with regard to connectivity during the course No.1 2 lying being situated at Village Ghodbunder and within the Taluka limits of Thane
Notice is hereby given to the public in general and to the Borrower/s and Guarantor/s in particular of the bidding online shall be the sole responsibility of the bidder and no claim in this regard shall be and in the Registration District of Thane and in the local limits of Mira Bhayander Municipal
that the under mentioned property mortgaged to Mumbai District Central Co-Operative bank Limited, the entertained by the Bank or the E-auction Service Provider. Corporation. Bounded: On the North by: Haria Prem Park CHS Ltd, On the South by:
possession of which had been taken by the Authorized Officer of the Bank under S. 13(4) of the Act will be | 14 giqgers are required to comply with KYC norms and provide self-attested KYC documents online as Road, On the East by: JP North Celesta Building, On the West by: 60 feet Road.
SOIC? by f\uc’;lon ag Tertéogefj below for recovery of under mentioned dues and applicable interest, charges ~ well as offline. The genunity of the KYC documents is the sole responsibility of the bidder. Date: 31.10.2025 Sd/-
and costs etc as detailed below. . : . . . .
, . . WA o wn . « . » | 11. Offers that are not duly filled up or offers not accompanied by the EMD or offers received after the Place: Mumbai Authorized Officer, Union Bank of India
The property described below is being sold on "As is where is”, “"As is what is”, and "Whatever there is above date and time prescribed herein will not be considered / treated as valid offers, and accordingly
under the Rule No.8 & 9 of the Security Interest (Enforcement) Rules (hereinafter referred to as the rules) shall be rejected ’
for the recovery of the dues detailed as under: ) ' o ) ) ) ] )
12. After expiry of the last date of submission of bids with EMD, Authorized officer shall examine the FORM A
Details of 1. Greeneries Aaro Retail Pvt. Ltd. bids received by him and confirm the details of the qualified bidders (who have quoted their bids on and
Borrowers / 2. Mr.Sachin Sh%vaji Chavan above the reserve price and paid the stipulated EMD with the Bank along with other factors like valid PUBLIC ANNOUNCEMENT
Guarantors 3.  Vijay Vitthal Tambe KYC etc.,) to the service provider https://www.bankeauctions.com to enable them to allow only those (Under Regulation G of the Insolvency and Bankruptcy Board of India
4.  Sreekumar Cheramkalam Sreedhar bidders to participate in the online inter se bidding/auction proceedings at the date and time mentioned {Inselvency Reselution Process for Comperate Persons) Regulations, 2016)
5.  Mr. Praveen Kumar in E —Auction Sale notice. FOR THE ATTENTION OF THE CREDITORS OF
6. Mr. Ashok Umakant Kapoor 13. Auction will be scheduled for an initial period of 60 minutes followed by unlimited extension of 5 minutes VIBERANT CONTENT PRIVATE LIMITED
7. Mrs. Revati Ashok Kapoor each viz. the auction will run for 60 minutes first and in case there is a valid bid received within last 5 RELEVANT PARTICULARS
minutes, the auction will get extended for another 5 minutes. The process will continue until there are -
Total Amount Due | Rs.73,68,51,233/- no valid bids during last 5 minutes L | Mk of corporate defioe :"«':mrlﬁ'.rril:'. 1t Privastes Limited
as on 30-04-2024 |(Rupees Seventy Three Crore Sixty Eight Lakhs Fifty One Thousand Two _ 9 i . 2. | Date of indorponation of corporste deblor | 004072012
Hundred Thirty Three only) 14. In no eventuality the property would be sold below the Reserve Price. 3 u;',:;“;:,“:;ﬁit:m e debior & | Registrar of Comparness, Munibn
] L I
Nature of Symbolic Possession 15. The property shall be sold to highest bidder, subject to acceptance of the bid by the secured creditor. a '._-;.,P.'_-,w |rk¢fr;,-r Fio ; Umned Labity | Uz iona 0 2T a2esa
Possession 16. The successful applicant declared through the process of e-auction shall deposit 25% of the purchase | HACHRICENN 0, o DONTUAR EEAE er—— e
- amount (inclusive of EMD), immediately on closure of the E-auction sale proceedings through the o Eiﬁ%ﬁ;ﬁaﬁﬁrﬂim Bl b o
Details of NIL mode of payment mentioned in Clause (4). The successful bidder is advised to note the business hours Atk (Wi, Mataict, Miimites, Medac West,
encumbrancesrt of the Bank to avoid technical issues/default. | Mahareshirs, Incia, 400054
:;?(Lov?ll'?:g‘:t’ﬁe v 17. The balance amount of the purchase money shall be paid to the Authorized Officer of Mumbai District fW,ﬁMﬁaﬁﬂﬁgﬁﬂﬁ
Bank Central Co-Operative Bank Limited on or before 15th day from the date of E-Auction or such extended | Cormiies, Andhear West, Mumisal — 00055,
period as agreed upon in writing by the Authorized Officer. In case of any default of respective payment | — _ | Maharssham
Lot N D iofi P d t R Pri EMD within the stipulated period, the sale will automatically stand revoked and the entire deposit made by . | Insohency commencement date in 0102025
ot No. escription of secured assets eserve rrice the bidder together with the earnest money shall be forfeited without any notice and the property shall = gﬁiiﬁ‘;‘é‘gﬂ e [ YT
Altogether 335 NA Plots bearing Nos.1, 2,4 t0 6, 8, 10, be resold. The defaulting bidder shall not have any recourse/claim against the Bank/Authorized Officer. | resohation process N ' | _
1110 14, 160 25,28 10 39,4110 43, 5210 66, 70 to 110, 18. The EMD of the unsuccessful bidders will be returned on the closure of the E-auction sale proceedings 8, |Mame and regisiration rumber of the | Rakesh Kumar Jingkl
113 to 120, 124 to 149, 149A, 150 to 156, 160 to 162, without interest insohency professiond acting as ineim | B8 Regstration Mumiber
165 to 188, 190 to 247. 249 to 280, 282 to 316, 326 to ' [esclution profossibral . EVE 00 PA 15,0071 207/ 1058
1. ’ : i ; Rs. 15,63,58,692/- | Rs. 1,56,35,869/- 19. Since the sale price is more than Rs.50,00,000/- (Rupees Fifty Lakh Only), then the successful bidder B, | Addeess el e vl o 1 I escuion| Address: D202, T Halmark, Sacior 104,
335, 339 to 356, 357 to 371, 374, 375, 377, 378, 380, . . " it it thes B ot Kerd Murnisal, Mahemshira, 400700
: shall deduct 1% of the sale price as TDS in the name of the owner of the property & remit it to Income professional, as registered with the Boasd | Koporkiairene, Keni Mumbal, Maharastr, 4007
383 and 384, forming part of Survey No.3, 4, 5 and 6, : o . ) 188 rogistered mail id: iprkosh jrssEgmel oom
lying and situated at Village — Bhambe, Taluka — Patan, Tax Department as per section 194 |A of Income Tax Act and only 99% of the sale price shall be remitted 10| Aies e el To b mad Ton ke TOD, 3 Flows. Focket . Vikes Puf
District — Satara to the Bank. The sale certificate will be issued only on receipt of Form 26QB & Challan for having CoMEspendanoe with 1he irterirm reaolution | Evension, New Deh - 110018
strict . , . : . {
- remitted the TDS. The successful bidder shall bear the stamp duties, charges including those of sale | peofessional | Process mail id: cipy vepkefficaordia.com
The details reaarding Auction are mentioned below: certificate, registration charges, all statutory dues payable to government, taxes and rates and 14, Lest ﬂﬂfﬂ‘*‘:‘i sbmigsion of daims {1311 2025
. 9 9 _ outgoing, both existing and future relating to the properties. 12 g‘a’:m o~ ﬂ’fﬂ'ﬁi’“‘hﬁ?ﬂ}”ﬂ‘f“‘aﬁ CHETY
Date and time of Auction 15.11.2025 (12:00 PM-01:00 PM) 20. The sale certificate will be issued in the name of the successful bidder only and for the successful bid Escertained Ly the erim resolation
Online Auction Website https://www.bankeauctions.com amount as sale consideration, after payment of the entire successful bid amount/closing bid amount .mﬁgﬁj@m}_ s e
i 13, Cy :
Last date for submission of online bids/EMD 13.11.2025 up to 5:00 pm and other charges if any. . . . . | ientified to act as Authorsed
— ; ; 21. The defaulting purchaser/bidder shall forfeit all claims to the property or to any part of the sum for which Represantative of creditors in @ class
Minimum Bid Increment Amount Rupee Fifty Thousand Only it may be subsequently sold. | (Thres names for each class) _
Date and time of inspection of property for intending [ 10.11.2025 (11:00 AM till 01:00 PM) _ 22. The property is sold in “AS IS WHERE IS, AS IS WHAT IS AND WHATEVER THERE IS” in all respects L dre iz T | s
purchasers Kindly contact the authorized officer one day prior and subject to statutory dues if any. The intending bidders should make discrete enquiry as regards any e avalabla it
to the property inspection claim, charges/encumbrances on the properties, of any authority, besides the Bank’s charges and Motice is heraby givan that tha National Company Law Tribunad, Mumbal fas ordared the
Contact details Authorised Officer sbmhapuskar@mumbaidistrictbank.com; tsr?O'UIqusaIESfy the:jnselves about tt::e title, er)t(tetrr]lt’ qu?tlity art1_d qu')?‘ dn(’;ity of thf‘ lproperty bf‘glor? SU?IT?it:ing COMIISOORENRL OF. . S01RRcE, EOiry 1EEONONOR pratens i wie. Viao Corinet
Mobile No.+91 - 9819858608 eir bid. For any discrepancy in the property the participating bidder is solely responsible for all future o x q _ i
; . . e craditors of Vibrant Content Private Limited, are hereby callad upon o sulvmit thal
Website — https://www.mdccbank.com recour.ses from the date of submission _Of bid. CIBIMS with pioal on of befoie 13.19.2026 1o the inlerin resolulion grafessional 8t the
through RTGS/NEFT/Fund Transfer A/c NO.-001111100000281 property or on any other matter etc will be entertained after submission of the bid/confirmation of sale. |:r11:cI:1|I';r:;.I|:|i_1'.';;-'.-:;l::r;1il,-lr.|ll'.r.:ﬂ-:'lui'-.r.'iil'..[l.r-m::*||'.||;:r::ull.rl:r_.-'|;-;_af.:|::|rle_'r:-».'|:lln::l.r::-|:.'-c:n1I:::.=1'.::.r :
IFSC Code-MDCB0680001 24. The Authorized Officer/Bank will not be responsible for any charge, lien, encumbrance, property tax Subenission of fabse or misleading proofs of claim shall attract penaltios
. . . . _ dues, electricity dues etc or any other dues to the Government, local authority or anybody, in respect Raiesh Kumar Jindal
The details regarding E Auction are mentioned below: of the property under sale intarim Resclution Professianal
, ——— — P _p y T _ _ _ _ _ IBBI Reg No-IBBIPA-002/IP-NOL 148/ 2021-2022/1 3063
Name of Auction Agency M/s C 1 India Private Limited 25. Prospective bidders are advised to peruse the copies of title deed, if any available with the Secured 1B Registarad Address: D-202, Twin Hafimark, Sectar 154,
i i} . Creditor and also carry out their own inquires to satisfy themselves regarding title to the property, Koparkhalrene, Navi Murnbal, Maharashira, 400709
Contact Persons Mr. Balaji Mannur - Mob. : 7977701080 marketability, right, interest, encumbrances, dues if any, over the property. It is the sole responsibility of COREAPR L. 09 REIPeir TR TG T RN A VIR
Help Line nos 07291981124/ 25/ 26 the prospective buyer and no claim against the bank will be entertained. Aeshingha pi i
Email address support@bankeauctions.com: maharashtra@c1india.com 26. The Authorized Officer has the absolute right and discretion to accept or reject any bid or adjourn/ Phane, no: B560464525
. . postpone/cancel the sale or add/delete/change any of the terms and conditions of this sale at any time
Website https://www.bankeauctions.com without prior notice to the owner, bidder, public etc and without assigning any reason.
. 27. The E-Auction sale is subject to the confirmation by the Secured Creditor/Bank. If the borrower/
_ _ _ TERMS & _CONDITIONS' o _ guarantor pays the amount due to the Bank in full before date of sale, no sale will be conducted. The
The Auction sale is being conducted by Authorized Officer under the provisions of SARFAESI Act with successful bidder shall not have claim in this regard and cancellation of the sale/auction is at the
the aid through e-auction. Action/Bidding shall be only through “Online Electronic Mode” through the discretion of the Bank/Authorised Officer. ALGSONPA
\;vr?taaﬁltz f}t;?fzzr/r/r\f\fl(\;\;v.et)gzlé%?)lrjlctlons.com Mfs. C 1 India Private Limited is the service provider to | og  \ympaj District Central Co-Operative Bank Ltd has appointed M/s C1 India Private Limited as a SERVICES LIMITED
Th 9 f _ ducted ' the further T d Conditi  the Bid D ¢ and service provider who will assist the undersigned in conducting the auction. JAGSONPAL SERVICES LIMITED
e auction is conducted as per the further Terms and Conditions of the Bid Document and as per : . P - ) . Dy _ )
the procedure set ut therein. Bidders may go through the website ofthe service provider, htps:/ww. | % RSN E ICEETR O 2 B2 8 L Bl Mannur - Mob. - 7677701080 /072919811241 Py ot s depssapel Fancs nd s i
the bid form. : put up 9 25/ 26 Email Id: support@bankeauctions.com. Corporate Identification Number (CIN): LE2010DL1531PLCO45182
Bi ' . . . . . . . 30. The intending purchasers can inspect the property with prior appointment at his/her expenses on the Registered Office: Level 25/ OLF Cenlre. Comnaught Flace, Sansad Marg,
ids shall be submitted online only in the prescribed format with relevant details. For details please time and date mentioned above. For inspection of the properties please contact the Authorized Officer Centraf Delhi, New Deshi, Deshi, India. 10001
contact above persons of M/s C 1 India Private Limited on https://www.bankeauctions.com; Contact Mr. Samir B. Mhapuskar Corporate Address: Office No. 2, Connekt, 4* Flaor, Siver Utopia Buiding
Person Mr. Balaji Mannur Mobile Nos. 91-7977701080 / 07291981124/ 25/ 26. Email Id: support ' . o o , , “ha:-mla Andheri East, Murmbal - 400099, Mahasashira
bankeauctions.com: maharashtra@c1india.com. 31. The particulars specified in the Description of property have been stated to the best of information of i i ke | 40 A TR SR T
Emall 1D; ipfoidiagscapal.co hone Mo, 02240906484 | Website: www jagsonpal oo
: . . secured creditor and the secured creditor will not be responsible for any error, misstatement or
Earnest Money Deposit (EMD) shall be deposited through RTGS/NEFT/Fund Transfer to the credit of omission Natice with t o Special Window lod ' of
Alc No. 001111100000281 , Mumbai District Central Co-Operative Bank Limited, Fort Branch, IFSC ' _ _ _ o e T’“:; " : F': ;“‘ ”ﬁ'h“‘  mpdict
Code: MDCB0680001 before submitting bids. 32. For further.de.talls contact. the Authorized Officer clr@mur.nbaldllstrlctbank.com | _— ran raq_mts of Physical Shares | -
The intending bidders should also submit a copy of the bid form submitted ‘online’ along with the UTR | 33. The submission of the bids shall deem that the Intending Bidders have taken all precautions and NN AR Jhr Iha,l,,lhﬂ Efmntﬁf' ',and FKENEE Doiwd o ek W) g3
no. of NEFT/RTGS remittance towards EMD in a sealed cover addressed to the Shri. S.B. Mhapuskar satisfied thgmselves with respect to the condltlon_s of t_he secured .assets a_nd the terms a_nd cond|t_|ons Gircular M-::.iSEEIHﬂ-'MIRS_r. MIH;I‘.‘I-P-:E-.'F'.GIH.JJE..'EI. dare.n:l ..!I.d:" el JEIE:- I1.d.5 indraducad
Authorized Officer, Mumbai District Central Co-Operative Bank Ltd.. 207, Dr.D.N. Road, Fort, Mumbai of thg auction. It shgl! not be_ open for the Inten_dlng Bidders to raise any issue after having submitted a Spq-::alju'.ﬂd:-w for re-lodgment of transfer n:uq!mst o pr.;.'m;a: shares to facilitate sase of
400 001 so as to reach the same on or before 13/11/2025 at 5:00PM. The sealed cover should be super the bids and/or participated in the sale proceedings. imvesting for investors and to secure their nights in the securiies purchased by them.
scribed with “Bid for participating in E-Auction Sale in the A/c of “M/s Greeneries Agro Retail Pvt. Ltd.” Pursuanl 1o the said creular, inveslors who had subemilled transber requests far physical
6. On compliance with the above, the bidders shall be provided with the facility of online participation | Date: 31-10-2025 SD/- shares prior to Agril 1, 2019 {the date from which transfer of sacunties in physical form was
in the inter se auction bidding. Online bidding will take place at the website of https://www.bankeauctions. | Place: Mumbai Authorized Officer disconiinued), and whose requesis were rejected or refurned due o deficiencies, ars now
provided an Opporiundy o reodge sush transfer requests.

Eligitle investors may redooge their earlier requests wilh the Compary’s Registrar-and share
Tranzfer Aganls ("RTA"), Mas Services Limited along with requisite documents and
reciifying deficiency, If any, during the special Window period of six (8] months le.,
from Juy 07, 2025 bo January 05, 2028, Investors are hereby informed that pursuant 1o the
Said clroular, the sscurities redodged for transter (including fhose reguesls thal are pending
wilh i Company'RTA, as on dale) shall only be Isswed In demat form after following due
process for ransfercum-cemat. Investors: may send the documents to the Company's RTA
.\.n any of ihe adonass I:eln'.-.l

“Mas Services Limited

iRegisirers & Share Transfer Agenis)

T-234, ¥nd Floor, Okhla Indusina Brea, Phasa - ||, Mew Dalhi - 110 20
Phoma Mo.- M3ETZ81/EHE1

Faxi- M3ET384

amail:- infof@masseary.com
WaDERE | WWW.INESSAN.LOM
For furthar defails and clarfication, pleass contaci with The Remstrar and Trersiar Agant
IR TA] of the company, Mips:iwww.massery.comi or he company's Invéstar Relalions of
Vigit Compary’s Website hitps! Mips:Vagsongal co.in or Visit the al wenw.zebi govin unter
ihe. calegory: Legal - Circulars,
Wa encourage all Investors whio previously submitled lransfer requests bul have nof val
received transiermed shares due 1o culzianding deficiencies to iake advantage of thes 3pecial
Window, established for the benefit of the investors
For JAGSONPAL SERVICES LIMITED
(Formerly known as Jagsonpal Finance and Leasing Limited)
Sddi=
Karthik Srinivasan
Charman and Managing Director and CFO

DIN: (9B05465
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Place: New Deihi
Date: Movember 1, 2025
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